Title: Need for regular payment of salary to municipality employees in Assam.

SHRI NEPAL CHANDRA DAS (KARIMGANJ): Sir, the municipality employees in Assam are not getting their
salary regularly. They are getting salary after 6-7 months and in instalments. As a result, they are finding
difficulty in mainting their families in these hard days. The Assam Government has not been able to get any
grant-in-aid to pay the salaries to the Municipality employees. The Assam Government is also finding difficulty
in paying salaries to State Government employees and also the development works in the State have been
suspended.

The Assam State Government employees have also been staging agitation and dharnas from time to time for
having their salaries regularly and also for revising their salaries at par with the salaries of the Central
Government employees.

The Central Government is requested to intervene in the matter effectively and extend special grant-in-aid to the
Government of Assam so that the municipality and State Government employees may get their salaries in time
and also they are paid salary at the revised rates as paid to Central Government employees. I also urge upon the
Central Government to direct the Assam Government to take over employees of municipalities as State
Government employees.

... (Interruptions)

PROF. SAIFUDDIN SOZ (BARAMULLA): I want to know, through you, from the hon. Home Minister
whether Shri Bal Thackeray 1s above law. ....(Interruptions) He 1s indulging in vandalism ....(Interruptions) We
have to express our opinion also. ....(Interruptions) It is vandalism by Shri Bal Thackeray. I want to know
whether he is above law. ....()Interruptions)
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PROF. SAIFUDDIN SOZ : Kindly listen to four or five Members. Thereafter, the hon. Home Minister may
make a statement. ....(Interruptions) I want to say something on this very briefly. ....(Interruptions).
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SHRI MADHUKAR SIRPOTDAR (MUMBAI NORTH-WEST): I have an objection to this. ....(Interruptions)
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SHRI MADHUKAR SIRPOTDAR : My very objection is that there was no attempt at all. ....(Interruptions)
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PROF. SAIFUDDIN SOZ : I want to express my sentiments. ....(Interruptions) Is he above law?
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SHRI BUTA SINGH (JALORE): At least listen to us. We have a right to say something. You are listening to
everybody, but you do not listen to me. ....(Interruptions)
SHRI BASU DEB ACHARYA: You allow us. ....(Interruptions)
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SHRI BUTA SINGH (JALORE): I will take only one minute. ....(Interruptions) You have to listen to me. In this
very House, yesterday the hon. Minister ....(Interruptions)

ot QA | (FREET): WA Fe T 384T |

R % fou sTre wumta weiga: &t e e Aifew =@ g
. JHEE | ;39 W fean @, S SR At gam )

oo (HFHEM)

3§ % forw sTre et wetea: o wifa & ot St T €

it wrerTeT forvarey WIS (STOY) : T @ 2 Aifew TEt R 2, fee ot g | ated wa #



oo (SHIYH)

A FFA B A B ¢, A 3THL A Bl BIEA (q@ @ ¢, T @I BEA G0 | A F3H H A H1 qreiT Tel $I @ ¢, IR B @ T
oo (HFHEM)

[t HEiea: & A WE B AFEE T / Fo At € 6 v F wifa s @ |

oo (CHEYM)

| HElEd: AU faug Hi I8 HI AN ALl 8 | SR FAAT ARt € at e T S H{B FeAT At €, T8 oA | TGN A1 A%t I
Ead

... (==F9Y)
[ufd weiga: g ot dAfew| ger fdg it e of dfeu)

PROF. SAIFUDDIN SOZ : The Home Minister should act very boldly against Shri Bal Thackeray. He is not
above law. ....(Interruptions)
SHRI BUTA SINGH : I want to speak. ... (Interruptions)
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SHRI BUTA SINGH : You cannot manage the House like this. You have to listen to us. How can you shut down
the discussion on the floor of this House?
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Please do not force me.
* Expunged as ordered by the Chair.



